
MJASTHAN HIGH COURT, JODHPUR 

O R D E R  

NO.ES~~/HC/~O 16/26 I 

Pursuant to order no. EsttlHC120 1612 10 dated 16.05.20 16, following 

candidates have sought extension for joining their duties on the post of Junior 

Personal Assistant. After having considered their applications, they are allowed to 

join their duties within 15 days from the date of order, failing which their 

appointment order shall stand cancelled automatically. 

By Order 

Sr. 
N 
0. 

1 

2 

No. 1/~(iii)(a)(l)/0412013/ 1203 Date: 18 lo6 

Copy forwarded to the followings for information and necessary action; 

Roll No. 

12416 

15943 

1. The Registrar (Adrnn./Exam,Class/CPCIRulesNig/Writs/OSD,F&I), 
~ajasthan High Court, Jodhpur and Jaipur Bench, Jaipur. 

2. Concerned Senior Dy. Registrars, Rajasthan High Court, Jodhpur1 Jaipur 
Bench, Jaipur. 

NAME OF CANDIDATE 
WITH FATHER'S NAME 

HARSH MALHOTRA 
S/O VED PRAKASH 
MALHOTRA 

FARHANAHMED 
GULAM FAROOQ 
S/O GULAM FAROOQ 

3. Concerned Dy. Registrars, Rajasthan High Court, Jodhpur1 Jaipur Bench, 
Jaipur. 

Address 

H.No. 408-A, MALHOTRA HOUSE, SANT NAGAR, HISAR, 
HARYANA, PIN- 125001 

1404, DADAPIRS ROJA NR. KANCH NI MASJID, JAMALPUR, 
AHMEDABAD, GUJRAT, PIN-380001. 

4. Senior Librarian/ Assistant Registrars, Rajasthan High Court, Jodhpur1 Jaipur 
Bench, Jaipur. 

5. System Analyst (DIO), Computer Cell, NIC, Rajasthan High Court, Jodhpur 
with the direction to upload on the official website of Rajasthan High Court. 

6. Confidential Branch, Rajasthan High Court, Jodhpur. 

7. Bill ClerWLeave ClerWService Records1 BudgetIGPFlS.1, Rajasthan High 
Court, Jodhpur1 Jaipur Bench, Jaipur. 

8. Concerned Shri ............. 

9. Personal file. 


